256 Written Answers to [RATYA SABHA] Unstarred Questions

Amending laws for tackling crime against children

2305, SHRI AJAY SANCHETI: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) the State-wise and crime-wise details of trend in the crime against children

especially girls in the country during last five years;
{b) whether the exasting laws are sufficient to tackle such crimes; and
{c) 1f not, the details of measures taken to amend these laws?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) As per information provided by
the National Crime Records Bureau (NCRB), the State/UT-wise details of crimes against
children are given in Attp:/mhal nic.in/par2013/par2015-pdfs/PQ-BS-2305-Cases%20
Reported-2009-13-Ann-Lpdf http://mhal.nic.in/par2013/par201 5-pdfs/PQO-BS-2305-MCS-
CAC-2014-Ann-ILpdf However data on crimes against girls are not separately maintained.

{b) and (c¢) There are a plethora of legislations for providing comprehensive safety
and security of the children. However, as per the Constitution of India, ‘Police’ 1s
a State subject; hence it is primarily the responsibility of the State Governments to
provide safety and security of the children. The Ministry of Home Affairs augments
the efforts of States/UTs through advisories, schemes etc.

Insurgent and militant organisations active in North-Eastern States

2306. SHRI BHUBANESWAR KALITA: Will the Minister of HOME AFFAIRS
be pleased to state:

{a) how many insurgent and militant organizations are presently active in the
North-Eastemn States; and

{b) whether Government is going to draw up a plan of action to check and
curb the militant and insurgency activities in the near future and bring them back

to the mainstream with appropriate rehabilitation programmes for them?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RUJIIU): (a) The details of major insurgent and militant groups
operating in the North-Eastern States are given in the Statement (See below).

(b) Central Government is supplementing the efforts of State Govemnments to curb
and control the militancy/insurgency in the North Eastern Region which, infer-alia,
include deployment of Central Armed Police Forces (CAPF), Central assistance for

modermization of State Police Forces, reimbursement of security related expenditure,



